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A K, Chatterijee,V,C,

Mr,S.,K,Ghosh, ld.,counsdl appearing for the
petitioner, states on instructions that his client
'does not wish to procéedeith the case further and
therefore, withdraws the dase, as the reliefs sought

for,havdalready been granted by the respondents.

in such circumstances, the application is

diSposed.of as 'not pressed’'.
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Member(a) Vice~Chairman,




